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(b) Synthetics have nidde heavy
inroadsj intp fields hitherto catered to 
by jute.  ̂  ̂ ‘ •

(c) Yes, Sir. It was precisely to 
enable .iute carpet backing to com­
pete with synthetics that the export 
duty on jute primary carpet backing 
was reduced recently by, Rs 400 per 
tonne. The suggestions made hy  the 
industry for, further relief have been 
noted by Government.

Payments to ihe Depositors of M /s. 
Golcha Propertic!? Limited

4481. SHRI BISHWANATH JHUN- 
JHUNWALA: 'WiH 'the Minister of 
COMPANY AFFAIRS be pleased to 
state:

(a) whether the Official Liquidator 
has since distributed, 50 per cent of
the principal tit* the deposits that
were made by the depositors with the
Golcha Properties Limited, Delhi;

(b) if so, whether the Liquidator 
has since fotmulated any scheme for
p a y m e n t o f the i*est o# thfe atftount
wid interest thereon to the depositors; 
and '

I *4 ’ - >
(c) if so, the iDFoaa outiin«s there­

of and by '#feat ’time the entire 
amount is hlcely to 'b*  paid back?

THE MINISTER OF COMPANY 
AFFAIRS (SHRI RAGHUNATHA 
REDDY): (a) to, (c). The Official
Liquidator attached, to the Rajasthan 
High Court h ^  reported that he has 
so far declare^ twp dividends of 20 
paise in a rupee 'eaoh to the ordi­
nary creditors o f Golcha Properties 
Pvt. Ltd. (in Liquidation) whose 
claims have been  ̂ settled. He has 
also reported ^h^ ,|he fî rfit dividend 
has aheady been paid to all the ordi­
nary creditors except aj)0ut 200 
claimants and' that the second divi­
dend has been paid to 1341 creditors.
He has reported that he doc.*; not at 
pre«ent have sufYiciem ^und« to de­
clare a further dividend and that 
he wiM tttko noce8.saiy :iteps for the

purpose under the Court’s sanction 
as and when sufficient funds come 
into his hands in due course.
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